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SHORT DURATION DISCUSSION

Situation arising in Central Institutions of Higher Education with specific

reference to Jawaharlal Nehru University and University of Hyderabad

SHRI SITARAM YECHURY (West Bengal): Mr. Deputy Chairman, Sir, I am
nitiating this discussion on the notice, that you have read out, with a deep sense of
anguish, anger and anxiety of what 1s going to happen to our country because, [ believe,
what happened in the Hyderabad Central University and what happened in the JNU are
not matters confined to only one or two educational institutions in our country. You have
seen what happened with the Pune Institute. You have seen what happened with the
[T, Chennai. You have seen what is happening in the Jadhavpur University, apart from
Hyderabad and JNU. You have seen what 1s happening in Allahabad. You have seen what
is happening in Burdwan. You are seeing in various places that these sorts of incidents are
happening. And I would like to submit here that it is not only the case with Institutes of
Higher Education and Universities but also with institutions like the ICHR, ICSSR and
the Nehru Memorial Museum. In all these institutions, you see an interference of an order
that 1s not sanctioned by law. Every single institution, every Central University, has been
established by an Act of Parliament. It runs on the basis of an Act of Parliament. And if this
Act of Parliament is violated, it is our duty to intervene and ensure that such violations are
put an end to. Therefore, at the outset, I am demanding that we should constitute a House
Committee to, actually, go into all these developments in the Hyderabad University and in

the JINU because it is our responsibility to answer these questions that have been raised.

Now having made this point, I would come to the substantive points. You see an
effort, in the field of higher education and education in general, of what [ would describe
as an effort to replace Indian history, the synchronic evolution of Indian history, what
all of us are products of and what we have gained, with Hindu mythology. To replace
history with mythology, to replace the rich Indian philosophy with Hindu theology, is
the larger project at work and this project, actually, dovetails with the project which this
Govemment 1s patronising, the project of metamorphising India's Secular, Democratic,
Republic into what they call the Hindu Rashtra. This, therefore, is an assault on the
Constitution of India, as I conceive. And, unfortunately, this Government 1s leading this
insurrection against the Indian Constitution, against the Republic of India. Now, let me

substantiate why I say that.

Let us take up the issue relating to the Hyderabad Central University briefly. All of us
know what happened in terms of how these Dalit students had been treated. Whatever has

happened in the past, there were a large number of Dalit students who committed suicides
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in that University, and we all know that. But that doesn't absolve what has happened now
with the tragic suicide of Rohith Vemula. These students were socially ostracised. Their
scholarships were stopped. And a Dalit student, whose single parent, his mother, brought
up two of her sons in order to reach Institutes of Higher Education through, you know,
the kind of jobs that the Dalits can do in our country. Through that, she has brought up her
children. And, stopping their scholarships, actually, means virtually murdering them. You
do that and then you create a situation where the students commit suicide! Yes, we were
told that an hon. Minister of this Government wrote a letter about some clash between
two student groups. The proctorial inquiry of the University took place. The matter was
settled. After that, there was an intervention and we have been told that all of you write
letters to the Minister. Yes, we all write letters to the Minister. There is nothing wrong. 1
have also written letters to the Minister about various things happening in various central
universities. [ have written letters to the Minister asking for admission in Central Schools,
that 1s outside my Constituency or my remit. Writing letters to the Minister is no offence.
All of us do it. Many a time we get an acknowledgement saying that your letter has been
received and the matter is being looked into. Receiving letters with acknowledgement is
also the job of a Minister. So, it is not ordinary letters that are being written and answers
given. You have five senior officers of the Ministry intervening, telling the University to
take action. That is a partisan intervention and that partisan intervention is not according
to any Constitutional foundations of basics in our country, and that 1s what we are saying
that the Government has exceeded the brief of answering only letters or that all of us
are writing letters to the Minister, we all will do as long as we are public servants and,
therefore, the matter here is, through this intervention, a situation has been created that
led to this tragic death. We have been demanding, Sir, when we had the two-day Special
Session of Parliament, to pay homage to Dr. Baba Saheb Ambedkar, we have said, mere
peroration and speeches 1s not sufficient to pay homage. Come with concrete legislative
agenda. Come with agenda why you will discuss, after 60 years, why is this not being
fulfilled, even the limited objective of reservations, how, due to privatisation in the
economic policies the public sector is being curtailed and reservations in jobs that the
public sector could provide are shrinking by the day, need for considering reservations
in the private sector. We said, bring in this question of implementation of the SC/ST
laws. Make it more punitive. But nothing of that was done. If you are really concerned
about the role of the Dalits, pay homage to Dr. Ambedkar. And what did he say, Sir,
finally? I have quoted it a number of times, and I don't want to repeat the entire quotation,
that we have given ourselves a political structure where we have given every citizen of

ours a vote. Each vote has the same value. 'One person, one vote'; 'one vote, one value'.
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Dr. Ambedkar warns that if this 'one vote, one value' does not change rapidly into 'one
person, one value'. Then this political structure will not remain. It will be thrown asunder.
This 1s what Dr. Ambedkar wamed and what are we doing in that direction? We will
discuss that when the Motion of Thanks on President's Address comes. When the Budget
comes, we will discuss what we are doing there. But the point is, creating an egalitarian
society as the Constitution, promises, we give, "irrespective of caste, creed and sex”,
equality. That is the equality that we have given to ourselves in this Constitution and
that 1s being violated. This is a very serious matter; that goes beyond some trouble in
the university. This is a serious matter of what is the State's role in intervention and if
the State promotes this role of intervention that is anti-Dalit, that is something we in the
Parliament will have to take note of because that University was created by an Act. You
and [ passed it here and if we don't take note of it and suggest interventive action, then, 1
am sorry, we are abandoning our responsibility and therefore, 1 raised this with a sense of

anxiety, with a sense of anger and anguish.

Now, I come to INU, Sir. We have been products of Jawaharlal Nehru University.
The Ministers in this Cabinet have been products of Jawaharlal Nehru University. At the
outset, we had said, the day after that I met the hon. Home Minister. He was here a little
while ago. I met the hon. Home Minister, along with our colleagues, Shri D. Raja and
Shri K. C. Tyagi, and we told him that if there is anybody who has raised anything anti-
national, take action on the basis of credible evidence. You assured us that no innocent
will be punished; we were assured of that. Immediately comes a reference to a tweet by
anoted terrorist — Hafiz Saeed — who was let loose by an earlier BJP Govemnment saying
that Hafiz Saeed supported the students. Now, can you imagine a situation in any country
where the Union Home Minister, the repository of all inputs from intelligence agencies,
gives a tweet and retracts? He did that on Pathankot. He tweets on Hafiz Saeed and
retracts! And, Delhi Police puts out an alert saying that this is a false tweet account. You
are proceeding on a false tweet account! By all means, let me assure this House — we have
done it on umpteen times — any anti-national act or any act that encourages terrorism is
something that should be dealt with and strictest action must be taken. But, in the name
of that, penalizing the university as a whole, [ think, 1s most unfortunate. It is because,
these voungsters today, what Sardar Patel had once called, are the 'Steel Frame of India.'
The Steel Frame of India is your Administrative Service, Foreign Service, Police Service,

media, academia, intelligence, etc.

I can name the officers today in this Government who are the products of INU and

heading various departments, cells, etc.
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Madam External Affairs Minister 1s here. The Foreign Secretary of our country 1s
from the JNU. The Home Minister is not here. But the Special Cell you have created to
take care of terrorist threats emanating from the ISIS and the impending danger to India
is headed by a JNU student.

AN HON. MEMBER: Smt. Nirmala Sitharaman 1s alse from JNU.

SHRI SITARAM YECHURY: Hopefully, they know that she is from JNU. I don't

want to remind them of that.

Sir, where all do you want me to go? There is no field where these students have not
excelled. And, today, you castigate the entire university as being anti-nationall You said

that these students are the enemies of our country.

What is happening, Sir? Nathuram Godse, the murderer of Mahatma Gandhi, will
be national hero and Sitaram Yechury and the Deputy Chairman will be anti-national! Ts
this the nationalism we have to see? You are saying, to instill nationalism in students,
there will be a huge national flag in every Central University. It is about 207 feet. Very
good. You put it all over the country. But, remember, the Tricolour in our hearts, the
National Flag in our hearts, is much larger than all the National Flags that they can put
together and you don't have to teach us desh bhak#i, We don't want certificates of
patrictism by these sorts of double standards that they practice. 1 come from a student
organisation. | headed JNU representing that student organisation. We all come and
with pride we used to say this. One of our colleagues was attacked by a terrorist in
Assam. His body was cut. I will name him if you want. But, he 1s dead and gone as a
martyr. He is Niranjan Talukdar. His body was cut, put in a gunny bag and thrown into a
well. It could not be found for more than a month. Later, through forensic tests of his
teeth, it was confirmed that it was his body. What was the slogan we gave in JNU at that
time, Sir? We gave a slogan, "8AR R & THS-CHS B AP 2, AfPISATAIT &
ThS T8l B SII" B9 59 SXRWH & Rears @ ¥ &R ot gH forg Sermfady & g9
a¥lh & Haa 81d &1 3R ABT U PIS FHET B, 1 3T SHD T Bl byl D1 pIPre Byl

Sedition Act, IHH FETHT e} BT ST WOl =0T, IHH 1 TR e D1 o7 g5
ATSATET & A B HaW A7 draT o =1 o1 8 g7 39 Sedition Act @1 A9 @I &
T <31, <ife 39 et Fraera R W e =R 3 BRI I gU 59 o9 § 3y
YEIG U ST Sedition Act & 3G 3R lTST 39 Sedition Act 13T 31T IS P HIT
SEIHTA Bed ©| 99 9 U] 919 e & [T 364 o, dl 399 HUY gHl BIAl 51 /I 1™
e AT ofl, faeell @1 gfers amd afsx Bl focd! 3 gfery SeR PEd € & 'until they
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prove their innocence, they are guilty. Eﬂ%ﬂ-‘l BT Pgd ¢ {4 inverting the principle
of jurisprudence. ST 3lTH & BTSH, S AFTHIA IHId &, 31T T2 Tz 6 A%, Tl 4
=1 gall1? 2017, agi ux 9w fers sidl 8, @ifsar 4 fawrg dar 8, ¥R &) avb a1
apIRElS ®t avw ol ufasw g &, <l A 2, 718 Ja e1 2 & 9% 99 slacs &, 98
Widhc s Bl AWK 3MdTel 3614, a1 S9@ ®ie # diell P o 7 Suw gfermar s &
udh S AT dfe Yuvarsel @ & forg Hofll I 3ier yh wew g% o, il g9 |
IS AT 6 36T ¥2 o, B AR 4, St fier gkl 81 9w, &9 # 921 81 981 27
TRt HaTd # I8 7] 7Eie W e e g fo R g1 87 =mRnaa § = fdangy,
ag &1 g1 ", ol fers? ik, fMers ot ard & 9 # et ) @18 o =10 9 2,
ot & feoclt 3 THUAT §1 9 Td I a9 i araroie sa Biel B s i 9 e Rict
T W A Wb 21 el g & ae g9 el © b o] 7 91 e dlordt oft-&lew A
Al S | e Sy ety aRd © R dud © b H S wae g, g9t e v wt
OIS &1 S FedTs He? TAN W Ha1 Sff S+ S91 g7 32 oy 2, Il e &
T\’Jgiﬂif? T @1 3y vfecifR@e afeul Do you want me to read it out, Sir? Read out
the New York Times editorial. It is a leader in the paper. It says, " India is in the throes

of a violent clash. Prime Minister Narendra Modi and its political allies on the Hindu
right determined to silence dissent.” The New York Times says this. "Lawyers and
B.I.P. supporters chanting "glory to Mother India" and "traitors leave India" assaulted

journalists and students. The police refused to intervene." This is by New York Times.

Le Monde is one of the most respected papers in Europe. They have written
editorials on to what is happening in India. What are all these foreign tours and getting
support for India abroad if this is what is happening? That is where, Sir, I want to really
draw your attention to the serious fact that why [ have said it is an insurrection against
the Constitution. The Constitution gives me the rights. A Secular Democratic India,
erdfreter, Sier hl o s HRd 81 39 HRd H § Ug1 gen g1 AR fRwe | usi w8 Wn
AR 2, I 59 AR | Ue1 89 81 89N fory wwag -+, g9 forg argaa, g9m fom g3,
TE Sl DI © MR 59 I e & add gy A g4 wil AleR &d 81, 8
TR ® D1l B, $H B IS D1 9792 Ahe 89 IB1 U= AN B M 319 781 uR 49 B
38 TRPBR AT DIEC [ D1 AT WD 01 21 b 37G% 3FR Blg AMTH 1 ] BT
faer vdn 2, 3R @S Ay Radrs $w TRT o T 8, o 98 Sogidl 22 3 g & f
arraiTet & TR o ¥ e el & anoiie) & TR, g9 W I 32 81 81 e Ryl gH
e & IoNa! i 3, B9 A18d © alolal deRl 3, B9 98d ¢ aeial 7gds

. (FIEH)....
sft .4t R g (wore): T T R L (@aT).L.
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#f HarR™ AL g4 ared anordl Huarg & W (@), AR T8 2A16E] 8
dled Bl ... (). A3 AMSE) BH died 81 59 Arslia) & forg gx das i gt e
el T8 FRTICYTA ol 2l gafay § @8 T8 § 3R SeEfasd &1 ward o =l
.(FAIF)... [o0d ISR B a2, o =1e q1 89 AMUD| He B Fehd 81 31T
D1 gg STyl Rrgie o o7 7 fera e, e gae e faram o, s geey
& 229 § WS gid 8, 98 gAR) arue S b fay goord 21 g7 | & farg, ey wed §
fon agt Srrafers 2, <11 89 o2l 390 TeHiasd ¥ $UR IodY W@ isrT SR, YA 95
TR, AT T, T R+ foraT 21 What is India, Sir? We are the crucible, these lands

are the crucible of civilisational advance of humanity. It is not just in our country. We

gave the world so many things because of which modern civilization exists today as it
is. And to say all these are products of Hindu civilization alone is wrong. Most of these
advances came when Buddhism was the reigning religion in our country, and it is only
when it came back with the caste hierarchical order, Manuvaad, as we call it, "9 g9
I ﬂﬂ%‘q, dd g SiT YT advance %\', dg vdh AT And we want to catch those
threads. 3TN &RT RepTe &1 14 Fe, 13 BT 6 T8 &R D1 3iide 21 o= IR
Ug B AoT-Id-a8X 4 forar afiR oot anR. g1 o 8iiR Sufug & 9 o ot 2, df
98 ®H GRT Bl - dxarn 98 998 @) aildie 81 Majma-Ul-Bahrain of Islamic
Sufism and Vedantic Indian Traditions, "The Mingling Of The Two Oceans', India was

moving to a much higher spiritual society, Sir. We were moving to a much higher
spiritual society that has been thwarted. And, therefore, I am beseeching this House to
seriously think about it, not of one offence or two offences, by all means, 1f anybody
has taken anti-Indian position or anti-Indian activity, take action. But in the name of
that, you are castigating an entire university. And is that what all of us here have come
to? Sir, I have quoted in this House a number of times earlier, Ashoka, the Trimurti, that
you are sitting under, the four-lion pillar, inscribed on that pillar, from where we have
taken the symbol of our nationhood. Inscribed on that Pillar is Ashoka's Edicts that
irrespective of whatever sect anybody may follow, irrespective of whatever faith

anybody may have, the job of the State is to protect that faith.

In Bhagavad Gita, what does Lord Krishna say? Madam External Affairs Minister
wants that to be the holy book of our country. But what does it say? It says that [ shall
preserve the faith of every individual in every form that he may choose for his faith. Are
we doing that? I am seriously asking this. Are we doing that? Are we realizing today the
potential of what India can be? Instead of that, you are confining it into narrow domestic
walls like Rabindranath Tagore said. Narrow domestic walls' whereby what [ defined as

nationalism is nationalism.

Sir, I do not want to go into that. We have been, what you call, saying that the Left
like witches. But remember, this is the 400th year of the birth of a genius; I don't know
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there is one man who wrote all that, William Shakespeare. He was one individual who
wrote all the corpus that he wrote. Remember his play Macbeth, where there is a song of
the witches. If you are comparing us with the witches, then, listen to this song. What does
the song say? "Double, double toil and trouble; Fire bum and cauldron bubble”. And what
does he say that is being produced? "For a charm of powerful trouble, Like a hell-broth
boil and bubble". "Hell-broth boil and bubble". This is the song of the witches, and this
18 what 1s happening for a charm of powerful trouble. "Charm of powerful trouble, Like
a hell-broth beil and bubble". Yes, we are witches; we forewam. We are witches, Sir, and
we forewarn what is going to happen. Like in Macbeth, the witches forewarn. Macbeth
can be the king, but the line of kings will come from Branquo. You may be the king today;
the line of kings in India will come from another Branquo, not from you. So, if you call
us witches, then, also understand the prophesy of the witches, which comes out to be
true. And being forewarned is being forearmed. That is why we are saying this. We are
calling upon the people to be forearmed against this attack that is happening in the name

of nationalism that is basically a certain brand of religiosity.

Sir, you and I and all of us have grown up in this world. We have grown up 1n this
country, where there are Islamic influences and Christian influences. I was bom in a
Hindu traditional family, had my Ved path done and thread ceremony done at the age of
11, and have studied all the Vedas. Then, you say, with a name like Sitaram, having read
all the Vedas, why have you landed up as a Communist? [ have landed up as a Communist
because [ have studied all of them. So, don't teach us all this. If you want to debate and
argue, come, debate and argue, and that is how our philosophy grew, through debate
and argument, and that is exactly what they want to suppress today, Sir. I say, do not
suppress. Remember, our Prime Minister went to a convocation recently, at the Banaras
Hindu University. So did Pandit Jawaharlal Nehru go to a convocation at the Allahabad
University. In that Convocation of the Allahabad University, what did Pandit Jawaharlal
Nehru say about the universities? I quote:

"A university stands for humanism, for tolerance, for reason, for the adventure of
ideas and for the search of truth. Tt stands for the onward march of the human race towards
even higher objectives. If the universities discharge their duties adequately, then all is

well with the people and the nation."

So, it 1s an adventure of ideas, of tolerance, of humanism. And, you castigate that
entire university! You say that it 1s anti-national and it needs to be closed down! Forty
years ago, that used to be in the editonials in the Organizer, which said, 'it is a den of anti-
national activity; it must be closed down.' Today, the leaders of the Ruling Party say that

it must be closed down.
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SHRI ANAND SHARMA (Rajasthan): And they want to take a tank there!

SHRI SITARAM YECHURY: Now, they are thinking of taking a tank there. Not
only a flag, but now they want to take tanks there!

Sir, whether it 1s the BJP or the Congress Party, I don't normally take names of
parties — ves, during Emergency, we did not allow the University Court meeting inside
the university. Mrs. Indira Gandhi was our Chancellor. We said, "We are protesting
against Emergency. We will not allow that meeting to be held here." It was taken to
Vigyan Bhavan — we have fought assaults on democracy. Likewise, today, with renewed
vigour, people are fighting assaults on our secular order. They are fighting assaults on our
secular order and, therefore, suppressing dissent is not what the Indian Constitution or the
Indian democracy 1s about. Therefore, Sir, I really beseech you, let us decide today, after
this debate, to have a House Committee to go into what 1s happening in all the Central
Universities and institutions that we have established through an Act of the Parliament.
Each one of them has a separate Act. We areresponsible, finally, to the country if something
goes wrong there. Bring it to us. And don't say we all write letters. We all do write
letters; I am not ashamed of saying that. But our letters do not get the attention that your
colleague Minister who gets it. Five officers go on reminding the University to take action
against him. Rohit Vemula's death is a result of that. That is why,for a Dalit, the slogan of
‘azadi against manmvaad will remain, Sir. If you wish to arrest me for that, arrest me.
I will give that slogan. I will give the slogan of 'azadi against hunger'. I am ashamed
of my country when of the five children that die every day in the world due to hunger
three come from India. That i1s why I am saying, please do not castigate these students
or the University. Please, stop this tirade against them in order to advance your brand of
nationalism, in order to advance and transform the secular, democratic, Republic of India

into a version of a theocratic, fascistic Hindu Rashtra. That is my sincere appeal.

Therefore, Sir, through you, I want to beseech upon this Government, saying, look
at the richness of our plural society, the richness of all of us who belong to different faiths,
different castes, different languages and different cultures. We are all welded together in
this great country called India.

Thave my point of view, you will have your points of view, they will have their points
of view, and only with a debate and discussion do we rise to higher levels. Do not destroy
that potential of India. Therefore, my appeal to this august House, my appeal, through

you, to the Government and to all my colleagues, is, let us have a House Committee to
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inquire into what is happening, what is anti-national; let us punish it with the greatest
vigour and let us redeem our pledge to remove the sedition clause which can be misused
as is being misused. Let us ensure that the job of the police is to maintain law and order,
not to assist the disruption of law and order, and let us for Heaven's sake be responsible

to our Constitution and to our people, and that is my firm belief.

# AT =R Bl Aol & AR B9 W A 9 W Aroat ey, wde 9
arrsfre) difey, ) 9 srofre) wifsy, s9 a2 @l dedy 491 & fery Sl 1 syl Jhdr
FR TE 8, I Aa] Ayl .. (@agH)... ST § 78 @8 W1 g, a1 Ryl 7 qren
IR B Al e H SI8vTT8T § [ B¢ SUH @I Ud 91, 8Y IS ®1 e U, dfh g3
S T {odl Ueb old dab 81 g1, I8 efdl @1 §iF A fGamd gl ... (THa &1 °dhy...
I AMER I 7 foraar & 78 ol 2 & 397 a1 & we 3 a1ve 92a] 1 3®
a5 wifoTgl 3 g aed ¥, 91 BHR WER fRrgEI @1 9Agd, NG &1 99199 3R 2y
ITHI SIETE FE ST, TT3MT AR T T HY o317 BAR S B -3 TS AMEe A iomarT
S oy IEd! w1, Iuw! e 1, SHG! VSR |1, 91 9% g Uh Jgdy WRd
ST, 2ATYe] AT THR DIg wexd Tl 8, TARI &M Rt 98l @ b 9= 59 g% feaan]

gafery wg1 famroar & wer o) e @ o 21y g0 avg & arcay 9 wifery efik
TN &3 & faer & oy, ami 9g & fay s ampfes axie 3 = | 9 3, TR

MR. DEPUTY CHAIRMAN: Thank you very much. Now, Shri Ghulam Nab
Azad.

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, I
don't think 1t will be over by 12 o'clock.

MR. DEPUTY CHAIRMAN: No; at 12.00 ncon, we will break and, then, Question

Hour will be taken up.

SHRI GHULAM NABI AZAD: Okay, Sir; then, you can call somebody else

please.

MR. DEPUTY CHAIRMAN: All right. Then, Shri Bhupender Yadav. But [ would
remind all hon. Members that they should adhere to their party time, because two-and-
a-half hours is the time allotted for discussion. We may go up to 3.00 p.m., not more
than 3.00 p.m. in any case, because we have to take up other Business also. Now, Shri
Bhupender Yadav. See, your party has 30 minutes and there are three speakers; so, you

can take only 10 minutes.
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#f YU ATqd (oI W Sugufa weig, 2t sit wiarm g ot
AToTIE) 61 9Td DY 38 A1 AT ¥ AT 2 T gAR S & wlere H arffraf®y @) smond)
a1 TS 2, T SArEvard g% JFaRe! Bt S ve gs, 98 sifiefad @t aneat off
éﬂﬁwﬁﬂﬂmaﬁ, IAP 9N H I T DY I8 freedom of speech ot speech
for freedom 2f1? S 3FIR 3T 27d @ dl...

sft Tiarm AL fwe wisw o | (@aam)...

o YO+ ATES: g% § A ddrar gl 39 § Hiarm G S ol aqrar g i ad
wisH ofll g suaHfa dsig, 9 wrad) of St wrisd garn @ik g erlsd o
38 AW e T 6 ue Wipfrd TeAr § The Country without a Post Office’ ST
glagiic?! &1 Refls fem wmoem,  Swe forg we et den ot wiawm gt off
SARYATd g il & [ SEI0T bl S B I8 9, 39 A5 oft 713 fGuwR, 1947 BT
sareials favafdenc A fQumam sl @iy & | s § &k ewgfree uidh & | s B
I IGUT & AT A I8 BT AR [ ST STATexerd T [ iderer S T g
ofl, 1 I AT fomaT 27 27 - 37, ST 3R 19 [T Sila P ISR
forah fery Starevere A = silaada e fhan, S el vendn, | =i, ad
e, Sflaq @) diediBe gafa, iaicl vas i gmise srwmei & ufa
Jenftie ciewmn & Aar g & 59 siwa & fou saevda T8 eafieray
RO BT 5 o, wfer fiawm ARt oft, # angw qoer =g 6 oy o =i &
STSe w1 a1 DY w8 §, Suid Al udl [aaia fhar S, &= ey sied © I 9" U< # e
ferear er? 3wH ferar e, "Kashmir did not belong to Nehru, nor does it belong to

Manmohans and Modis of recent times who keep flaunting this 'inalienable crown' to

the whole world. What the consciously invisible is that how the occupation of this
territory has taken place through might of the brutal force rewriting history." @=IT 319
! FHlH ¥l ? e vl agi wR dict W L (@EgH). ..

oft AR ALt a fvaes vat 22 @8y o g 3% 87 .. (aET). ..

oft WO+ F1ea: ¥ vat agt gier = o, e ARear w8 (@am ).
a7 qdl IBF qicT o, e s # RRuwr fawn w21 .. (@aE)... 3T T

IEI .. (FIEH)....

SHRI TAPAN KUMAR SEN: It is written by ...(Interruptions)...

o YO+ FAGD: A1 39 915 b1 a1 W gl L @EgE)... 2 gy, § sy ud
BIIG BTG ...(HIETH)...

SHRI KN. BALAGOPAL: How can you quote without authenticating it?
...(Interruptions)...
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2l o= F159: 4, g3l dia A feeed 98 fhar sl . .@agm)... 431 fseed #q
SIS .. (HIE)... 43 owed wa S ... @agH)... |3, § val Reis w) @ &

oy RIR 2 ....caa™).... #= 9@ g .. @@aElm). .
MR. DEPUTY CHAIRMAN: What is your point of order? ... (Interruptions)...

SHRI K.N. BALAGOPAL: Sir, my point of order 1s this. Without authenticating

how such a statement can be made here. What 1s your point of order? ... (Interruptions)...
SHRI SITARAM YECHURY: We are asking for authentication. ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: He is quoting. ...{Interruptions)... Do you want him

to authenticate? ... (Tnterruptions)...
ft qg A1E: 2y A w1 a0 Ry (@)
sft s et  wrae 98] sra argdr, dihe g digifiede | (@aE)...
sft o=z A1 a: H afeifeder far 21 ... (caaT)...

MR. DEPUTY CHAIRMAN: Mr Anand Sharma, what is your point?
...(Interruptions)...

SHRI ANAND SHARMA: My point of order is, as per the rules of this House, if a

Member quotes from a document ... (fnterruptions)...

SHRI BHUPENDER YADAV: It is a parcha. ...(Interruptions)... | am ready to
...(Interruptions)...

sft 3m+g oA puT Rk U I 91 G [ SHBT v B B 3R gHdr gl
S AT IS IY T | . (SAGET). ..

ft =g Fmea: 2y Yy 91 HE L EEH).

sfi srs Wl gue e T2 B wedn . (@a).. 98 e fomr 27
...(TAIF)....

MR. DEPUTY CHAIRMAN: Okay. Sit down please. ... {Interruptions)... Sit down.
...(Interruptions)...

s} sV ¥l ST WEE BT 27 ..(AIEF)... T ST SUDT THST 27
..(IEF)....
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MR. DEPUTY CHAIRMAN: Mr. Anand Sharma, please sit down
...(Interruptions)...

sft 39S AL ST A SWITA T8l 81 Al ... (AIEH)... 3T T & 718
forert forar 27 ... (a9 ).

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): Sir, we are grateful
that Mr. Sitaram Yechury imtiated a very important debate. And, the whole House
heard it in pin drop silence. Obviously, there is an alternative point of view. Nobody
disputes when vou say that we have to protect the Constitution; nobody disputes that
we have to protect the academic credentials of our universities; nobody disputes that
we have to allow freedom of thought in that university. Having said that, there is an
alternate view point. Why should this level of intolerance be displaced to that alternate
viewpoint? ...(Interruptions)... Sitaramji, please allow me to complete my sentence.
...(Interruptions)... Now, the alternate view point is that we heard half-an-hour discourse
without reference to the actual incident that took place in the Jawaharlal Nehru University.
This debate 1s not taking place on some theory or any abstract. It 1s taking place in the
context of what happened in the university. And, when Mr. Bhupender Yadav wants to
refer to that incident, you will display the level of intolerance! ...(Interruptions)... He
will authenticate the document and he will also give you the names of the authors of this

document. ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, I take it very seriously. ... {Interruptions)... The
whole House has a right to reply to my discussion. ... (Interruptions)... 1 believe in a
philosophy --" Letahundred flowers bloom, your flowerandmy flower." ... (Interruptions)...
Let a thousand thoughts contend'. ... (Interruptions)...

SHRI ARUN JAITLEY: Mr. Yechury, let me tell you...{Interruptions)...

SHRI SITARAM YECHURY: All that my colleagues are asking, from all across, is

that if vou quote something, authenticate it. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: I told him already. ... (Interruptions)...

SHRI SITARAM YECHURY: That is all we are asking. ... (Interruptions)... And let

me tell you, that is not intolerance. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I have already said. ...(Interruptions)... He will

authenticate it. ... (Inferruptions)...

SHRI SITARAM YECHURY: That is not intolerance; don't mislead the House.
...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Bhupender Yadavji, can you authenticate it?
...(Interruptions)...

SHRI ARUN JAITLEY: He will authenticate that and place it.

MR. DEPUTY CHAIRMAN: He has agreed. ...({Interruptions)... Mr. Bhupender

Yadav, now you continue please. ... (Interruptions)...
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it wTEAE TEm (AT T ) § 98 W 3T B T B B S AT &
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HITrE OFd: 99" ST "8ISy, 59 89 1 ATE] B AW T F &7
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TET &1 2T F 98 9 9T & of (e 42 Wre A vaeed Aaw fawatymeg =
Faculty H backward 2™ =fed fra 79 2 of 5= e 5= o wad foear, o 90
FIFHIRTE T T T8 90 T 1R 3781 F4 i AT WA E T 91 3 Mg A T0ET B
HIRTH WISH & Ar=09 | WS 9 B B T8 9T, THH (o Backward &, T8 o
gfer &, T T o1ieo SarT 50 &, 59 W subsidized B, T [0 TT € ST HT
aiferd T =1 e = & o = e &y Saeees dee Avafioes = sus
WTTAT % R Tl & 2197 2T 9571 51 Fraadom of Speach & =19 79 89 SH S99
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T Irmeliteration in Urndn Scdpt.
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Arabia, masquerading as "radicals" serve only to undermine the genuine struggles of
the people of Kashmir. These elements, whose communally charged slogans...” T fée=
communally charged slogans < U? Sid 3T QEQ@._C' ?{%PFT @8 8l © b agi
communally charged slogans ol d13my qdlgy, DI 3¢ 2%d b petrodollar ¥ 2R i
qfead AT 9 98T slogan @I I8 2117 519 3MUH!T Student Union T8 914 HE &1 2
AR ARBR I AR T 3R HRATE 63 T2l 2 1 3T IFH &9 63 T2 &1 3
ST ATERT DY 2o 4T 3T ¥ Ay S die ol ey @ et qandi?

ft iarm AL 418 sedition 21
1 YU I1e4: A8 B sedition ©7?
sft Wiarm A=) 7€) § g 7w e E)

#ft ya=g e sufery § anud @ 1§ L(@EEM)... 31 YUl s amuw)
wse YA A S99 AU O 81 L (@EgE)... A8 PR § 6 Saxdrd 5w
foeafaencr ... B ). weIGy, # 12 990 & 918 FHG AT T8l § w0 qg
o @ o TS L (@), sufaT § 9 S e 6 Seridd T
freafaena # wrar 7 S wrl e 8, aver O Saevdd Tes Avafdards ot
AR BT PRA PR Y PR BT 2| SAERdTd T8 [AwafEmers 3§ qfeRt &1 o
interference AT, (SREACIEE| fﬁé{ <hel HAldl % o o9 feregfarermera @1 shut down &3 @1
AT 2, B9 59 favafaendy &1 95 21 w9 91ed, A% WNaN $f 537 T 8, dfd
fargafarene e wfds & Wi a9, fQwafdemes v vodr @ did 941, Aeafqerda
AR AGHTET DT 7w 7+, fowafdemed <o o U =1 vy 1 Aid iar &,
sofery &q 3w fwafaenes <o # e T2 fva &1 AEla 1 oY, safau gq 39
fazaferemea @t a1 &1 g1 arsd 21 59 9Rar o ga= & fore ¥ arqw widy & =
I it 7% P TR o 31y FoRTeRT IRl R T 2, I A AMTDT |l AT T PLAT
ity o o g ag wrisy fhr on, S @ried @ ifsad SarTdd 8w ot
IR Tl & o 1 g & forw fmam e amuent wRie 1 ¥ usd siv suv o 9
Ygd B G HH I8 Giadr a1y 21 i 1519 erfen o1 day g1 fauy 9491 2 20 g

PTRAHH 1 TP LT TR BT ...

MR. DEPUTY CHAIRMAN: Mr. Yadav. ...(Interruptions)... Mr. Yadav, please.
...(Interruptions)... Now, listen. We will now break this discussion. At 12.00 noon, we
will take up Question Hour, and from 2.00 p.m. to 3.00 p.m., the Calling Attention and at

3.00 p.m., this discussion will be resumed.

THE MINISTER OF URBAN DEVELOPMENT, THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKATIAH NAIDU): Mr. Deputy Chairman,
Sir, as the debate has started, let us continue the debate after 2.00 p.m.
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MR. DEPUTY CHAIRMAN: This is time for Question Hour,

SHRI M. VENKAIAH NAIDU: T am not raising questions. [ have to answer.

ORAL ANSWERS TO QUESTIONS
#16. [The Questioner (SHRI RITABRATA BANERIJEE) was absent. ]

Making real estate licensing online

16. SHRI RITABRATA BANERJEE: Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(a) whether Government is planning to make real estate licensing online; and
(by 1if so, the details thereof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
{(SHRI M. VENKAIAH NAIDU): (a) and (b) A Statement 1s laid on the Table of the
Sabha.

Statement

(a) and (b) 'Land' and 'Colonization' are State subjects and it 1s the Urban Local
Bodies i.e the Mumcipal Authorities and the Development Authorities which issue

licenses for real estate projects.

MR. CHAIRMAN: Q. No.16. Shri Ritabrata Banerjee, absent. Any

supplementaries?
sft R U W%, # 7o aredl gl
MR. CHATRMAN: After him.

SHRI SHANTARAM NAIK: Sir, the answer given to the question is this. "Land'
and 'Colonization’ are State subjects and it is the urban local bodies, i.e., the Municipal
Authorities and the Development Authorities, which issue licences for real estate

projects.”

Sir, we have recently discussed an exhaustive Real Estate Bill and the Report has
been submitted to this House. The Parliament 1s dealing with real estate. Therefore, this
subject has been taken over by the Union Government for the guidance of the State
Government. Therefore, to say that licences are being issued by the urban bodies and
then we have nothing to do with this, 1s not a correct position. If that was the case, then

the House would not have introduced the Real Estate Bill.



